HIGH COURT OF JHARKHAND, RANCHI
ORDER

R

No.__4-8_____/Apptt. Dated, Ranchi the}ﬂiﬁuﬂu;t‘_lm <

The Court has been pleased to inform that the nomenclature of Additional Judicial
Commissioner-1/ District & Additional Sessions Judge -I or any other Additional Judicial
Commissioner/ District & Additional Sessions Judge with different Court nos. is not ..

indicative of his/her seniority.

By Order
Sd./- Manoj Prasad

Registrar General

Memo No._29 14 /Apptt., Dated Ranchi the 29 *h Q“ﬂ“;i‘, 202
Copy forwarded to All the Principal District & Sessl‘ons/mdges of the State including the

Judicial Commissioner, Ranchi/ the Central Project Co-ordinator, e-Courts Project for uploading the

Office Order on official website of High Court of Jharkhand, Ranchi/ the Principal Secretary, Law

\QM

Reglstrar neral

el

(Judicial) Department, Government of Jharkhand for information and needful.



